BYE ELECTION BY THE ELECTED
MEMBERS OF THE LEGISLATIVE ASSEMBLY

"0 FITL A VACANCY IN THE COUNCIL OF STATES, - —

In purstance of the provision of sub-section (1) of Section 29 of the
Representation of the People Act, 1951, 1 Sanjay IKumar Agarwal, LA.S
Refurning Officer for the election to the Council of States to fill the vacancy in
the Council of States, hereby fix, with the previous approval of the Election

Commission, the Reading Room, Unner floor, Library of Bihar Vidhau

Sabha as the place at which a poll shall be taken in pursuance of the Election

Commission’s Notification N&ulﬂM.E‘I‘!ECUF[HJC!CSuBRMGIEIEN&HEﬁ dated-

20.11.2020
U ST\

Dated the 26™ November, 2020 Returning Officer
Election to the Council of States

(Bihar)



